DELHI LEGISLATIVE ASSEMBLY




    Revised List of Business


           Friday, 28th December 2007/07 Pausa 1929(Saka)






2.00PM

1. Question Hour:  Starred Questions as shown in separate list to be asked and 




replies given.

2. Special Mention(Rule 280):  Following Members  to raise matters under       Rule 280:

       1.Shri Bheeshm Sharma                            6.Shri Sahab Singh Chauhan

       2. Shri Jai Kishan                                       7.Shri A. Dayanand Chandila A

       3. Shri Veer Singh Dhingan                        8. Shri Baljor Singh

       4. Shri Subhash Sachdeva                         9. Shri Kulwant Rana

       5. Shri Moti Lal Sodi                                   10.Dr. Jagdish Mukhi.

3. Papers to be laid:     1. Shri Raj Kumar Chauhan, Minister of Development to lay the copies of the recommendations of the 'Third Delhi Finance Commission'.

      2. Dr. A.K.Walia, Minister of Finance to lay the copies of the following documents on the table of the House: -

      (i) 6th Annual Report of Indraprashtha Power Generation Company Limited. 

      (ii) 6th Annual Report of Pragati Power Corporation Limited.

4. Private Members Resolutions:

1. Sh. Vijay Jolly to move the following resolution:

"This House resolves that minimum 50 sittings of the Assembly be convened during a year and minimum duration of a Session should be two weeks.”

2. Sh. Bheeshm Sharma  to move the following resolution:

“This House resolves that a separate Education Board of Delhi be constituted.”

3. Sh. Ramvir Singh Bidhuri to move the following resolution:
“This House resolves that next Election of Delhi Legislative Assembly be held on the basis of new delimitation proposals notified by Delimitation Commission of India, so that equal expenditure be incurred for developmental works and also equal facilities be made available in all Assembly Constituencies.”

	Delhi                                                                                             Siddharath Rao

28th December, 2007                                                                            Secretary


